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12 hrS. tbat place In cooperatIon with tbe local 
authoritIes? 

CALLING ATTENTION TO hi A. TTEk 
OF URGENT PUBLIC IMPORTANCE 

ERoSioN BY GANGA OF SAMA-
DBI.OF GURUDEV RABINDRA-

NATH TAGORIl 

SIIRI AMIYANATH BOSB (Aram-
1Iqb): Sir, I call tbe allentlon of \be 
NAllllter of Home Affairs to the foUDWln. 
mailer of ur.ent public Importance aud I 
Jeqllllt that he may make a statement 
thereon: 

"The reported erosion and threat of 
ImmedIate deltrucllon by rever 
Ganaa of the Samadhl of Gurudev 
Rablndranath Talore at Nlmtola 
BurnIng Ghat, Calcutta." 

THE MINISTER OF STATE IN THB 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARN SHUKLA) I Mr. Spea-
ker SIr, Facts reaardloll the reported 
erosion by river Ganges and consequent 
threat to the Samadhl or Gurudev Ravlndra 
Nalh Talore are beIng a scertalned. The 
Government would be most anxious to en-
lure Ihat safety of the Samadhl of the 
Gurudev Is not In any manner threatened. 

SHRI AMIYANTHA BOSE: Full de-
ttilll of the danger with which the Samadhl 
or Gurudev Is threatened today has been 
pu"bl\shed . In the Bengali paper Jugantar 
or 8th May. I may shortly toll you that 
Ktnitola BurnlOl Ghat area Is perpetually 
threatened by I!rodon froln the river Gan-
an. In view of the uncertain foundallon 
ef the Samadbl. DO lultable memorial also 
bas linn erected at the place. That plac.o 
II not only a pl_ of pllgrimalle for tIM 
fIeOple of InIYe, bot those of us who Ii ve 
.. Calcutta know tbat people from different 
Jans of the world vUll that place. I would 
lite to pul Iwo quellloDi to the mlolster 
8tId I hope I Ihall ~t poll live anlwerl. 
FInUy, II the Oovemmeot of .India 8010, 
....... that __ dbl u a national abrloe-
• HlPbaaie lbe worde "nalloDal Ibrloe"-
IDd ICCOIIdly, II lhe Gpverument of lodla 
.,lq to tat. fun rnpooolblJlty IIId jaltla-
1M. III COIIIInIOdDI a .. Itabl. IDOIIIOrIal at 

SHRI VIDY A CHAltAN SHUKLA: 
W. an! arateful to the boa. IllClllber for 
lIa¥lo. raleed Ihe que'lloo and draw lb. 
attentleo of Parliament to Ibh ImporlllDl 
quellloB. We da aDd we wlU treat this 
important qvestiOB. We do aad we wlU 
treat this lamadhl as a nallonal shrl •• 
Whalever action and responslllllily Is tallea 
IIy Ih' Union Government to protect or Ie 
IbOk after the nallonal shrines will allO be 
talceo as far as thIs national sbrlne Is coo-
ceroed. 

SHRI S, C. SAMANTA (Tamlull) : 
What fIIcts are belDI ascertained by thll 
Ceotral GovernmeDt 7 Who Is responsible 
for the preservallon of the Samadhi-
Calculla Corporation or West B:naal 
Government or Ceotral Governmeot-aDd 
What are Ihey doIng to preserve It 7 

SHRI VIDY A CHARAN SHUKLA I 
This Is a very pertloent questlDn. Wben 
thlo Calling A lIentloD Notice was received 
by us we tried 10 flDd out who Is 100ki0l 
aftcr thIs natlooal shrine. Accordtaa 10 
the A 1I0tment of DuslDess Rules of the 
Government of India the Ministry of Wort., 
Housin. and Urban Development Is suppos-
ed look after the oatlooal shrInes In Ih. 
country. Now Ihls particular area falls In 
the JurisdictIon of the Calculla Munlclpil 
Cooperation. Therefore, It Is nol very 
certajn wbo would bave Ihe aUlbority 10 
malDtaln that area. AI I Indicated earlter, 
tbe Government of IndIa would take tt up 
al a national IhrlDe aod tbe Ministry con-
cerned would look after II. 

iHRI B, 1Ci. DASCHOWDHUR.Y 
(Concb-Blhar) : The StatmeDt of Ihe Mlols-
ter I, very sbort. I am really lOrry to find 
tbat tbe Oovernmet of lodla have oot yel 
made up their mlDd wbetber this particular 
place, tbe last reltlDIL place of Gurudev 
RablodraDatb Tallore will be taken up by \hI 

·Goveromeo t of India uader lIs owo are al a 
natlooal Ihrloe. 10 the Itatemeot 1\ bas 
limply been stated "Ihe faCia are belila 
ascerlalned". Tbe GoverDmeDI have pro-
bably foraotten lhis facl tbal the aUlbor oT 
10D8-pmt1-naoa, the oallol anthem, Gurudey 
lI.abladranatb Taaor. wBi c1ie ooly penoa to 
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conjure within the comity of national even 
when we were In bondage. We are DOt lolnl 
to deal with Ibe other aspects of Ourudev 
Rablndraoath Talore but It il enoulb to say 
that he was th: only person wbo was the 
real Ambassador of India, even when we 
were in bondaae. tho"lb wit bout any accr.-
dltlon. ~ are really lorry tbat thll lovern-
mellt 'have come out with the Itaement "we 
will look into tbe matter wbether a nallo-
nal Ibrlne has to be ~  In tbat place" I 
cbarle this government of not beinl quick 
enoulh in taking a dlchlon, And wbat do 
we find today? Within nine year. or tbe 
centenary of Gurudev Tagore., bls resting 
place Is threatened to be eroded away by 
the river Oanga, and the Mlnlstes says tbat 
Ihe responsibility Is with tne Port Commls-
1I00er Calcutta, we have seen that press 
Ilatment. The P"rt Commissioner Is taking 
certain lteps to protect and preserve at least 
tbe western wall nf Ibis building by pUlling 
certain boulders and slones each and every 
year. It is really a mailer of regret that Ibis 
lovernmenl did not try to rind oUlln Ihe past 
23 years, as 10 what happcpcd aboul this 
last rostlnl place of Gurudev Rabindralh 
Talore. So, I would like to know from the 
loveromenl within which time this lovern-
ment wtll finally decide Ihls matter and 
whether alonl wltb Ibe scheme nf the oatio-
nal shrine this lovernmenl would conslruct 
a Ibat alonl Ibe river Oanles by Ihe side of 
tbe Nlmtola Burnlns Ibat wbere tbe present 
Samadhl exbts, like tbat exlls of the Gandhi 
Ibat at Barrackpore and make It more beau-
tiful so thai It can attract visitors from 
forello countries. 

SHRI VIDYA CHARAN SHUKLA I 
I bave already Indicaled that Ihe facts relar-
dins tbe erosion are belnl collected. I did 
refer to facts aboul otber things. Jr there 
was any nell.ct, It Is nealect by all parties-
local partie" people IIvlnl tbere plus the 
Government of IndIa. I am not trY"1 to 
apportion blame. All I am .. ylntl Is tbal 
tbls national shrine 10 far. unfortunately did 
not attracl the attention tbat It deserved. 
But I am yery .,ateful to tbe boo. Member 
Sbrl 1I0se, for bavlnl raised thl. matter here. 
I hope that whalMr derJcleocics romalllld 
In the past w.)uld be made uP. rather more 
tban made up In tbe futuro and that we will 
be able to make a national sbrlne wblcb 
really be In accordance with tbe 110£7 or 

Ourudev Taaoro. 

SHRI SAMAR OUHA (Coo tal) ~ 

Ourudov Rablndranalh Tlaore Is nol only 
for. India but for tbe wholo of bumaolty aod 
an  Immortal emblem of the lupremo 
expression of excellence of beauty aod 
IIrandeur of the llreat soul. His samadhl Is 
a place of plillrimalle not only for the lodlan 
poople bul, as I have sold, for tbe whole 
humanity. It is almost Ihirty years since 
Ourudev pallled away. The late lures-
Chandra Majumdar or Ibe Ananda Bazllf 
Patrika, who formed a committee, tried 
his best 10 draw Ihe allention of the 
Calculla Corporation, the Oovernment of 
West Beolal and Ihe Central Oovernment to 
Ihe preservation of the samadhi of Gurudev 
Rablndranath becaujO It was belnl threa. 
tened aimosl every m"nsoon by the erosion 
of Ihe Oanlla. He also tried to draw lhe 
attention of Ihe Contral Governmenl a. well 
as olher allencies 10 buUdinl up a suitable 
memorial or a nalional shrine, as my bon. 
friend has said, on that samadhi. 

Let us not forget that Mahatmajl aDd 
Pandltjl u.ed to address him not a. Rabln-
dranath but always as Gurudev. I thooght, 
our Prl'lle Minister would be emotionally 
Impelled today either to alsoclate herself 
with this or 10 reply 10 Ihls question 
becausc she had her learnlns In her younaer 
days al the feet of Gurudev at Shanll 
Nlketan. How affectlonal"ly she was 
treated by Ourudev. It was Gurudevwho 
used 10 call her Prlyadarshlnl Indira by 
which name she Is known. I thoulht thai 
the Prlyadarshlnl of Reblndranalb shou!4 
bave been prescot In Ibe House and sbe 
hrself should have offered all possible belp 
and assistance for his lamadhl. . 

Now tbls Is the monlh of May. Afler 
lune and July tho Oanp will be furlouj 
with tbe onSCI of the monsoon, wltb tbe 
result that In every probabllty thl! yeat 
the samadhl of Rablndranath will IMI 
tbreatened and wasbed away. as It happeaecl 
In the case of Swami Vlvekaoanda on t_ 
Oanll. To our shame, It were the loto,.; 
DIltlonal dIsciples of Swami Vlvekananda ..... 
contributed latb. of rapeea to presene ttlat 
samadhl and within a year It _I .... ; 
I want 10 know wbotber OoverlllDCllt wiN 
take it very serlonsl y and Wlthoat IosInJ IOJ 
time, boca ... there .. 110 time, ...... a  _ 

&0 devlae WlY. aad means, either b7 
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puttllll up stoDe alails or OODcrete slabs or 
.by erectiDl a IPUr, to protect tbe lamadhl. 
Tbe flnt tblDI to be done la tbat tbe 
wnadhi will bave 10 be proved and It 
=w1U have 10 be aeen Ibal Ihls year's monsoon 
'does nol tbreateo the samadhl of Gurudev 
R.ablndranatb. Secondly. what steps will 
Goveromeot lake 10 build a suitable 
memberlal, a natlooal shrine, on that place 
of plllrin:aae not only for the IndIan people 
-but for bumaolty at large 1 

SHRI VIDYA CHARAN SHUKLA: 
-The hon. Member haa made very valuable 
lIIIIeatioos IIIId we shall definItely take 
.Iteps-I am aure, the Port Commissioner, 
,Calcutta. under whose jurIsdiction Ihls 
area comes will take Immediate steps-to 
Me that the tbreat of erosion from the River 
Ganl8 does Dot In any way threalen tho 
lomadhi of Gurudcv. 

About steps that would bave to be 
taken 10 ereat a lamadhl. that would be 
handled by the Ministry of Works, Housing 
IIIId Urban ~ lop t. whiCh Is in charlO 
of national shrlnal ahrlnes and national 
monumenls. I am sure, this work will be 
done with due expedition. 

-SARI SAMAR GUHA: Will the 
Cenlral Governmeot take over lho 
raponslbllity ? 

SHRI VIDYA CHAR AN SHUKLA: 
AI I saId, it will bave to be done by one 
ollb. mlnistrlea of the COtKral GoverolUODl. 

PAPI!RS LAID ON THE TABLB 

ANNUAL REpORTS OP UNIVERSITY 
'GRANTS COMMISSION AND OP INDIAN 

SCHOOL OP MINBS. DHANBAD 
AND AUDIT REPORT OF U.T .. 

BOMBA'Y 

THE! MINISTER OF .EDUCATION 

AND YOUTH SBRVICES(DR. V.K.R.V. 
R.AO) : 1 lies to lay on tb, Table:-

(I) A copy of the Annual Report 01 
\be Uohmit)' Granlt. ~  

IOf the,ear 1961-69. >unCier ~ 

18 of-the Unlvemty oreiu. 
CQmmJllloo Act, 1956. [Placed In 
Library. See No. LT-3SI9/701 

(2) A COpy of th. AnDual Report of tho 
Indian School of Mlnel, Dhanbad 
for the year 1968-69. [Placed In 
Ubrary See No. LT.)S20/70] 

. (3) (I) A copy of Ihe Cerllfled 
Accounts nf the Indian 
Instllute of TechnololY, 
Bombay, for the year 11167.68 
along with tbe Audit Report 
Ihereon, under lub-sectlon 
l4) of section 23 of th. 
InBtltulel of TechoololY Ac., 
11161. 

(11) A statemenl Ihowlnl reasona 
for delay In laylD, the above 
document. [Placed In 
Ubrary See No. LT-3521/701 

REPORT OP CENTRAL INSTITUTE OP 

ENGLISH HYDBRABAD POR 
11168-69 

~  "'" !IAI' ~  1f1fT\'rff it ~ 

"'" ~ 1M' ~  : r~~~  If 

~  atiilft ~ ~  ~  it; ~ 1968· 

69 ~ 'ffm'f'flil ~ ... r t~ I!!t ~ 

srftf "'" ~~  .... ~  ~ fA 

~ I' [Placed in Library. See No. 
LT.3S22/701 

UNION PUBLIC SBRVICE CoMMISSION 

(EXEMPTION PROM CoNSUtirATION) 
AMENDMENT REGULATIONS, 1970 

AND NOTIFICATION UNDER 
ALL INDIA SERVICES ACT 

THE MINISTER OF In'ATE IN THE 
MINIIn'RY OF HOMB AFPAIRS (SHRI 
VIDY A CHARAN SHUKLA): I be. 10 
la), on \be Tabl.:-

(I) A copy of the Union Public ller. 
vice Commission (Exempdon from 
Couultatloo) Amendment kc .... 
lalloOl, 1970 (BlocH and Bqlllb 


